
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH AT NEW DELHI 

O.A. NO. 420 OF 2022 
IN THE MATTER OF:  

 Surendra Kumar          …. APPELLANT 

Versus 

State of UP & Ors. 

…RESPONDENTS 
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issued by Nagar Palika Parishad, Sambhal certifying the 
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   DATE: 01.07.2023 

   PLACE: New Delhi 

        FILED BY: 

 

ABHISHEK YADAV, Advocate 
Counsel for the Respondent 

A-10, SECTOR-61 NOIDA 201301 
kdev.abhishek@gmail.com 
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